GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

RAJYA SABHA
UNSTARRED QUESTION NO. 2479
TO BE ANSWERED ON 10""AUGUST, 2021
SHORTAGE OF QUALIFIED TEACHERS IN MEDICAL INSTITUTIONS

2479 # DR. ASHOK BAJPAI:
Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether there is a shortage of qualified teachers in medical institutions in the
country;

(b) if so, the details thereof along with the reasons therefor; and

(c) the remedial steps being taken by Government to meet the shortage of qualified
teachers in the medical institutions of the country?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE
(DR. BHARATI PRAVIN PAWAR)
(@) to (c): Public health and hospitals, being a State subject, the primary
responsibility to ensure availability of qualified teachers in the medical institutions
lies with the State/UT Governments. The Central Government has taken following

steps to increase the number of faculty in medical institutions in the country: -

I. Enhancement of maximum age limit for appointment/ extension/ re-
employment against posts of teachers/dean/principal/director in medical
colleges upto 70 years.

Ii.  The Consultant / Specialists working in District Hospital are allowed to be
equated as Professor with experience of more than 18 years with 4 Research
Publication and Associate Professor with experience of more than 10 years
with 2 Research Publication in the medical colleges being established by
upgrading the District Hospitals.
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Vi.

DNB qualification has been recognized for appointment as faculty to take
care of shortage of faculty.

By amending the regulations, it has been made mandatory for all medical
colleges to start PG courses within 3 years from the date of their MBBS
recognition /continuation of recognition.

Colleges are allowed to apply for PG medical courses in clinical subjects at
the time of the renewal. It will serve to advance the process for starting PG
medical courses by more than 1 year.

Provision has been made in the regulations to offer less number of seats to
the applicant medical college, in case, it falls short of minimum prescribed

requirements of applied intake to avoid wastage of human resources.
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